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Supreme Court

Babu Singh v. Consolidation Officer, (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 653

Griesheim GMBH v. Goyal MG Gases (P) Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC
OnLine SC 648

Hem Raj v. State of H.P., (Prashant Kumar Mishra and Vipul M. Pancholi, JJ.), 2025 SCC OnLine SC
3193

In Re: Phalodi Accident v. National Highways Authority of India, (J.K. Maheshwari and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 646

Janardan Ray v. State of Bihar, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC
3191

Juvenile Delinquent v. State of U.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 645

Marg Ltd. v. Sushil Lalwani, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 647

Milind v. State of Maharashtra, (J. K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC OnLine SC
3190

Milind v. State of Maharashtra, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6163

Nadeem Majid Oomerbhoy v. Gautam Tank, (Sanjay Kishan Kaul and Sudhanshu Dhulia, JJ.), 2023
SCC OnLine SC 2593

Nikhat Parveen v. Rafique, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 652

Prahlad Sahai v. Haryana Roadways, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 651

S. Leorex Sebastian v. Sarojini, (Ujjal Bhuyan and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
649

Sathyan Naravoor v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
650

Syed Mohammed Adil Pasha Quadriv. Syed Hasnal Mussanna Sha Khadri, (B.R. Gavai and
Augustine George Masih, JJ.), 2025 SCC OnLine SC 3192

Thiruvalanchuzhi Vaithilingam Pillai Charities v. Registrar, (Sanjay Karol and Augustine George
Masih, JJ.), 2026 SCC OnLine SC 654

Allahabad High Court

Abhishek Kumar v. State of U.P., (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All
2702

Adesh v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC OnLine
All 2688

Afsan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2772

Ajay Kumar v. State of U.P., (Rajeev Misra and Lakshmi Kant Shukla, JJ.), 2026 SCC OnLine All
2581

Ajaypal v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 2732
Akash v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2786
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Akshit Gahlot v. Union of India, (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine
All 2691

Aleena v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 2811

Alok Mohan v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
2802

Amar Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2758
Amzad v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2737

Anil Kumar v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 2666

Anil Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 2715

Anita Agarwal v. State of U.P., (Rajeev Misra and Lakshmi Kant Shukla, JJ.), 2026 SCC OnLine
All 2599

Anjali Bind v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 2655

Anjli Devi v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 2607
Ankit v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2736

Arjun Tiwari v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 2606
Arjun v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 2609

Arjun v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2763

Arti Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 2780
Arvind Kumar Shakya v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2794
Ashish Kushwaha v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2796

Ashok Kumar v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 2667

Ashok Saini v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 2612
Ashok v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 2742

Atisham Hussain v. State of U.P., (Siddharth and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine
All 2625

Atwari v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All 2694

Avusad v. Union of India, (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All
2695

Azeem v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 2745
Babu Aliv. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 2577
Baldu v. U.P. State Bridge Corpn. Ltd., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 2641

Bhagwati Prasad Yadav v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine
All 2610

Bharat Singh Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2760

Bhav Nath Pandey v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 2653

Bhoora v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2755

Bhopal v. State of U.P., (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2026 SCC OnLine All 2696
Birendra Kumar v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 2630

Brij Kishor Tiwari v. Union of India, (Prakash Padia, J.), 2026 SCC OnLine All 2830
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Brijesh Kumar Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
2777

Brijesh Kumar v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 2807

Brijesh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 2747

Brijkishor Kushwaha v. Union of India, (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC
OnLine All 2656

Bula Devi v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 2604
Chandrej Chanchal Singh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 2629
Chetan Kumar v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2714

Chhabi Nath Singh v. Director of Consolidation, (J.J. Munir, J.), 2026 SCC OnLine All 2651
Chinkan v. Union of India, (Manish Kumar Nigam, J.), 2026 SCC OnLine All 2670

Committee of Management v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 2689

Committee of Management v. State of U.P., (Siddhartha Varma and Ajit Kumar, JJ.), 2026 SCC
OnLine All 2678

Darshan Singh v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 2833

Deepak Yadav v. State of U.P., (Neeraj Tiwari and Garima Prashad, JJ.), 2026 SCC OnLine All
2677

Dev Kumar v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 2719

Dharmendra Singh v. State of U.P., (Rajeev Misra and Lakshmi Kant Shukla, JJ.), 2026 SCC
OnLine All 2595

Dharmendra v. State of U.P., (Rajeev Misra and Lakshmi Kant Shukla, JJ.), 2026 SCC OnLine All
2813

DHB Narendra Construction v. North Eastern Railway, (Piyush Agrawal, J.), 2026 SCC OnLine All
2734

Dilsar Ali v. State of U.P., (Rajeev Misra and Lakshmi Kant Shukla, JJ.), 2026 SCC OnLine All
2579

Dinesh Kumar Patel v. Union of India, (Manish Kumar Nigam, J.), 2026 SCC OnLine All 2664
Dipti Pandey v. Union of India, (Manish Kumar Nigam, J.), 2026 SCC OnLine All 2706
Durgawati v. Union of India, (Manish Kumar Nigam, J.), 2026 SCC OnLine All 2709

Dwarika Prasad Gupta v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 2717

Dwarika Prasad Gupta v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 2718

Ejaj v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 2821

Faim Ahmad v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 2605
Furkaan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2762

Furkaan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 2770

Gajraj v. State of U.P., (Mahesh Chandra Tripathi and Vivek Saran, JJ.), 2026 SCC OnLine All 2837

Gaurav Thakur v. State of U.P., (Rajiv Gupta and Jai Prakash Tiwari, JJ.), 2026 SCC OnLine All
2817

Gautam Rajkumar Barmecha v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine
All 2798
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Gulab Vishwakarma v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All
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